ACTION TAKEN REPORT
THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
In the Matter of Origional Application No. 132/2019

Jaydipsinh M. Chauhan & Anr. Versus State of Gujarat

Reference:- Hon’ble National Green Tribunal Order dated 08/08/2019. In this context of application

against pollution caused by Bhagirath Ashpalt located at Village: Thakorna Mosampura,
Tehsil:- Dehgam, District. Gandhinagar. State: Gujarat, the Gujarat Pollution Control

Board {(GPCB) was directed as:

“ Let a properly verified report be now filed by the Member Secretary, GSPCB

within one month by email at judicial-ngt/@gov.in. the report may mention the action

taken on “Polluter Pays” Principle for the past non-compliance™.

Action Taken Report

I

Lad

Earlier submitted action taken report to Hon’ble National Green Tribunal. New Delhi by
Gujarat Pollution Control Board vide email dt 06.07.2019 is placed at Annexure-1.

Officers of Regional Office- Gandhinagar have carried out site inspection of located at
village Thakorna Mosampura, Tehsil Dehgam, District Gandhinagar, State Gujarat on
03/09/2019. During the inspection the industrial plant of M/s. Bhagirath Associates was
found not in operation. Contacted person has informed that they had stopped production
since 30/05/2019 due to monsoon season. During visit Air Pollution Control Measures as per
the “Guidelines of Hot mix plant of Gujarat Pollution Control Board” have been found
installed. Detailed inspection Report dated 03/09/2019 is placed at Annexure- 11.

Regional Office, Gandhinagar has written a letter to the industry on 03/09/2019 and directed
to inform the Gujarat Pollution Control Board in advance before restart of the plant so as to
verify efficiency of air pollution control measures. Copy of the letter is placed at Annexure-

HL




4. Regarding action taken on ‘Polluter Pays’ principle for the past non-compliance .

iii.

5.

following facts have been considered:

M/s. Bhagirath Associates has vide its letter no. BA2019/VDM/05 dated 31/01/2019.
informed that the plant would be restarted by 02/02/2019 in the evening. Copy is placed
at Annexure-1V. .

M/s. Bhagirath Associates has vide its letter no. BA2019/VDM/019 dated 25/02/2019,
informed that the air pollution control measures installation would be completed by end
of the month of March 2019. This letter was received by GPCB. Regional Office-
Gandhinagar on 01/03/2019. Copy is placed at Annexure-V.

GPCB Regional Office- Gandhinagar again carried out side inspection on 11/04/2019.
During visit the plant was found not in operation and industry has taken required
measures to control air pollution as per consent to operation conditions. Copy is placed at
Annexure-VI.

Interim Environmental Compensation is calculated for a period from 02/02/2019 to
01/04/2019 (assuming installation of APCM on 01/04/2019) i.e. for 57 days. Considering

following equation: (reference:

Pl-PlxNxExSxLFE,

EC= Environmental Compensation in Rupees.

Pl = Pollution Index of Industrial Sector =50
N = No. of days = 57
R = A factors in Rupees = Rs. 230/-

S = factor for scale of operation = small scale = 0.5

LF = Location factor = | (having population less than | million)

EC =50x57x250x 0.5x 1 =Rs. 3,56,250/- (Rupees three lac

fifty six thousand two hundred fifty only)

Therefore, industry has been directed to submit Interim Environmental Compensation of is
Rs. 3.56.250/- (Rupees three lac fifty six thousand two hundred fifty only) vide letter no.
519911 dt 07.09.2019 within 15 days. Further, for GPCB has directed industry to submit a

Bank guarantee of Rs. | (one) lac to the Board undertaking efficiently operation of



APCM in future. Copy of letter issued to industry on dated 07.09.2019 is placed at

Annexure-Vll.

Further, the regional office, Gandhinagar is directed to visit industry on restart, carry out
sampling and submit compliance report of consent to operate conditions. The Board shall
take appropriate actions based on report if industry would be found in violation of

Environmental Laws in future.

After proper verification of facts this Action Taken Report is submitted by

undersigned.

Member Secretary
Gujarat Pollution Control Board

Gandhinagar

Date: 03.04.20\9

Place: Gandhinagar




mem@-fﬁ“l Re — L e\ &
A 132 of 2019 Jaydipsinh M. Chauhan

Legal Officer <legal.gpcb@gmail.com>

Mon 7/8/2019 4:46 PM

To:ngt filing@gmail.com <ngt.filing@gmail.com>;

Cojudicial-ngt@gov.in <judicial-ngt@govin>;

B 8 attachments (2 MB)

Action Taken Report Hon NGT matter no 132 of 2019 GPCB.pdf; Annex | inspection report of 05.07.2019.pdf; Annex Il letter to RO.pdf;
Annex Ill notice of direction 12 feb 2019.pdf; Annex IV Reply to jaydipsingh chauhan 27 Feb 2019.pdf; Annex V reply from Bhagirath
Associates-pdfpdf; Annex VI Inspection 11 April 2019.pdf; Annex VIi consent to operate.pdf;

Action Taken Report in the matter of OA 132 of 2019
Respectéd Sir,

Kindly refer the Action Taken report reference to order dated 27™ March 2019 issued in the
matter of Jaydipsinh M. Chauhan Versus State of Gufilarat, Original Application No 132 of 2019
by Hon’ble National Green Tribunal, Principal Bench, New Delhi.

We are submitting herewith Action Taken Report with Annexures.

Action Taken Report

Annexure I  : Inspection report of 05.07.2019
Annexure I : Letter to RO

Annexure III : Notice of direction dated 12.02.2019
Annexure IV Reply to Jaydeepsinh Chauhan dated

12.02.2019 _
Annexure V. : Reply from M/s. Bhagirath Associate
Annexure VI : Inspection report of 11.04.2019
Annexure VII : Consent to Operate
K.C. Mistry

Member Secretary



ACTION TAKEN REPORT

THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
In the Matter of Original Application No. 132/ 2019

Jaydipsinh M. Chauhan & Anr. Versus State of Gujarat

Order Dated: - 27™ March 2019

Directions:-. “ Let the Gujarat Pollution Control Board ( GPCB) look into the matter,

take appropriate action in accordance with law and furnish a factual and
action taken report in the matter within one month by email at ngt.

filling@gmail.com”

Compliance:-

1.

On receipt of the order, immediately the regional officers of regional office at
Gandhinagar carried out site inspection on 05.07.2019. During the inspection, the
plant of M/s. Bhagirath Associates located at said location was found not in
operation and likely to start after Monsoon season. As per the inspection report it
seems that industry has provided/ taken measures to control air pollution. Copy of
inspection report is placed at Annexure-I.
As plant was not in operation, the Regional officer, Gandhinagar has been asked to
keep watch on industrial plant and send detailed report on compliance of consent
to operate conditions immediately on restart of operation. Copy of the instruction
letter is placed at Annexure-II.
In this context actions already initiated by GPCB referring to application of Mr.
Jaydipsinh M. Chauhan and others received on 26.12.2018 are as under:

a. Regional Officers carried out site inspection on 24.01.2019. During visit

plant was found not in operation. Air pollution control measures found

incomplete at some places.
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b. Based on inspection report dated 24.01.2019, a Notice of Direction
under the provisions of Air Act’81 was issued on 12.02.2019. In the
notice M/s. Bhagirath Associates was directed to take remedial measures
before restart of operation. Notice of Directions under the Section 31
(A) of the Air Act’81 issued in Gujarati language is translated in English
language and placed at Annexure- III.

c. Mr. Jaydipsingh Chauhan (Applicant) was informed on 12.02.2019
regarding not operation of plant and notice of direction issued by the
Board. Copy is placed at Annexure- IV

d. In response of notice of the GPCB, M/s. Bhagirath Associates replied on
27.02.2019 mentioning measures taken and assured to be completed by
end of March’2019. Copy of reply is placed at annexure- V.

e. Regional officers, Gandhinagar again carried out site inspection on
11.04.2019. During visit the plant was found not in operation. As per
inspection report, industry has taken required measures to control air
pollution and as per consent to operate conditions. Inspection report is
placed at Annexure-VI.

4. M/s. Bhagirath Associates has commissioned the plant in January’2010. Consent
to Establish was granted on 15.11.2010. GPCB has renewed Consent to Operate to
industry under provisions of the Water Act’74, Air Act’81 and Hazardous Waste
Rules’ 2008 on 04.11.2015 validity up to 03.11.2020 with specific condition to
comply with guidelines of Hot mix Plant. Copy of Consent is placed at Annexure-

VIL

Date: 6™ July 2019
Place: GPCB, Gandhinagar

skkoskok
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=" Guijarat Pollution Control Board PCB Id: 25537 |
(Inspection Report ) - Air,Water ,Hazardous
B
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Bhagirath Associates | Outward No: 33846-06/07/2019 |
Email : PLOT NO:VILL.-THAKOR NaMOSAMPUR,,
bhagirathrdir@yahoo.co.in DEHGAM-BAYAD ROAD,, -,
Tdenhone DEHGAM - 382305
ephone.. DIST : Gandhinagar., TAL : Dehgam , SIDC : Not In Gidc
9909006921
Inspection Id: 531912 ( Otherg/Higher Authority) RoName: Gandhinagar
2 |Type/ Scale/ Sector / Status:  ORANGE / SMALL / Hot mix plants/ In Operation
3 | Inspection Dt & Time: 05/07/2019 13:00/ Air Person Contacted :  Mr.Mukesh Thakor-Supervisor
4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2014, On Dt : 27/10/2015
Commissioned Dt :  16/01/2010 Production Start Dt : 25/07/2010 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 8000 _ Dom: 3000 __ _ _ | Borewells: 1 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 0.000 Dom: 2.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Borewell
8 | Disposal Modeof Industrial / Domestic: Zero Discharge/ Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate):  Soak Pit/ NA
10 | Status of water consent Under the Water Act 1974: AWH-79217-03/11/2020 Last Inward: 104649-07/04/2016-[GRT].
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

Whether Industry isa member of CETP ? No

13

Boilers=0, DG Sets=1, Flue Gas =2, Process=0, ETP Cap = 0, Capacity of All =0

APCM Details : Scrubber,Water Sprinkler
Fuel Used : Diesel,Furnace Oil
Stack Attached to : D.G. Sets,Main Line Engine

14

15
16

17

| TSDFName:  NotRegdwithenyTSOF
|LabChargesPending: NIL Water CessChargesPending: Rs000
Last Env. Form V : 2017-2018 Water Cess Return : 2017-2018 HW Monthly Return : 2019-05
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
24/01/2019 NOT 12/02/2019 31A,, 511908 NOT COM 494314
13/03/2014 SCN 17/06/2014 , 287196 SCN ROU 216533
Monthly Patrak Data: Last Return: 201905 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 79 Meter Reading - 0, Kilo Litre - 0

06/07/2019 1/4( Through XGN) !




g Guijarat Pollution Control Board PCB Id: 25537
@ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations

e |- | Electric Company Name (Power Supply) UGVCL

p |- | On South Direction of the location of the Company -

p |- | On East Direction of the location of the Company -

p |- | On North Direction of the location of the Company -

p |- | On West Direction of the location of the Company -

0 | - | Production since (Date) or Proposed 25/07/2010

0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz

g | - | Nos of Stacks ( Flue Gas & Process) 2,0

k |- | Recycler Registration Valid ?? N.A

General Observation

a | - | Isthe Industry in Operation ?? No.

a |- | ROFileNo GNR-764

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Air Related

a | - | Fuel Type confirmitivewith CCA ? Yes

b |- | Av. Fuel Consumption EXCEEDING CCA limits No.

c |- | APC Measures confirmitive with CCA conditions ?? Yes

d |- | ALL APCMsarein operation No. Unit isnot in operation

e |- | SMF availability Provided

f |- | Thick Smoke observed in Flue Gas/Processes ?? No.

g |- | ph of Scrubbing Media as per requirement ?? Yes

h |- | Ultimate Disposal of Scrubbing Media Re-Use

i |-|Nosof Samples: Stack & Ambient 0,0
Remarks

Site Observations during Inspection, PCB-ID: (25537)

06/07/2019 214 ( Through XGN) !




F— Gujarat Pollution Control Board | PCBId: 25537 |
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Unit is visited with respect to HO reference on dated 05/07/2019. Inspection report is uploaded herewith on XGN.
[655]-06/07/2019
~ RO Comments/Reply :Action as per IR-06/07/2019

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

Geuleat A3 s S osul sl Geuleat st AY Slal R sall UEMRL [RaaAgletl Aol AR A AHUd
Ydlaal

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status

HASlA AHA ER12ULoL Wellod it WAl HOA B ALY $cll Wellod U 521410(11/04/19) Fully Complied
AL sl YEMRL (ARl Aol AP steletud Actiadl; We have

efficiently run all air pollution control equipment while running our plant.
(23/04/2019)

BLSIRatl MAHYRL dUHoll RJARM A dRgll wUatl AsH (A3s ecll UgMRlell | 511908(24/01/19) Partial Compliance
sRAE HAA B, B oAU elloz ALY B2 AU sl YENQL [RAAGLell Aol
stalat A Adlaal dal sall YEMRL ot Al Asll sty Adl; 227 2227227

were decrease the height of stack of raw material as per instruction.”We were
changed bag filters before two month to prevent air pollution. (01/02/2019)

AsHol Ygdld 5 A3Ss A (Bt uR Iflot fl2) WEU wa Aze 511908(24/01/19) Partial Compliance

P00°°°°°° 27 070070 2?2, ??7°7°7°7°7°°7° 2777 ??°°7°° ??°2°°°°7°7°7

................... , fEL0LCCL 000 €000 CLCO0000C0S

were already made brick compound wall in all direction of plant. Also fix green
net on compound wall in the south west direction. As per your instruction, we
are start to fixing Fix bericat wall ( Galvanize Sheet) instead of green net
which work will be completed in next three months. (01/02/2019)

A 1RlaAell @olctlell Gues Adlss cdlctoll Guesdl oA Amcll.; We were | 511908(24/01/19) Partial Compliance
decrease the height of steck of raw material as per instruction. (01/02/2019)
AlUR ol sHHleS Wlloal dR$ ¥l 50cAR Aceal lot 2l &l saR 53 8,% | 511908(24/01/19) Partial Compliance

dQll oAl 3N UAA B, Aal VR sAclal.; We were repaired the
damaged green sheet. (01/02/2019)

Yelsld AMA Wllod ol lall HAA % 23 sl dlsal o)l s¢l; Plant 511908(24/01/19) | Pending !! Reminded AGAIN
operation will start from 02.02.2019 evening (01/02/2019)
HRAS dal alls uatsl XGN GuR [[aMd udl A1ude sal dal wellel 437484(11/05/17) Partial Compliance

gesicl AsHMUL AR AU sAcadl.; All monthly and yearly returns filled
regularly and water sprinkling done on daily basis in the plant. (01/02/2019)

06/07/2019 3/4 ( Through XGN ) |
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Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

| PCBId: 25537

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (25537)

A Sample Details

B Process Stacks

C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | MainLine Engine 15 Hot Mix Plant YES SCR,WSP Furnace Qil 60.0 L/Hr. Not in operation
2 |D.G. Sets 9 N.A N.A Diesdl 10.0 L/day
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Used or Spent Oil | -51 0.010-M.T | COL,STO,RRE, TRA
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |Hot Mix Material for Road Construction 27000.000 27000.000 - M. T 0.000|August 12- nil, Sept. 12- nil,
October 12- 17540.7 MT
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |Bitumen 1050.000 - M.T
2 |Black Trap Aggregates 27000.000 - M. T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:11.000 | WWG : 2.000 Water Source Remark
1 | Others..... 4.200 1.000 Borewell
H Solid Waste

I nspection Team :

S.S.Jayaswal,SO - Desai Saurabhkumar S

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signatur e By(S.S.Jayaswal,SO )

06/07/2019

4/4 ( Through XGN)
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Name of Unit: M/s. Bhagirath Associates (GPCB ID: 25537)

Location: Village- Thakor Na Mosampur, Taluka — Dehgam, Dist. Gandhinagar.

Inspection Date: 05/07/2019

Reference: HO reference

Observations: - During visit unit is found not in operation and contacted person has informed that they

have stopped production since 30/05/2019 due to monsoon season. Letter regarding the same is

attached herewith.

Complainer Mr. Jaydip Chauhan (M- 8347578295) is telephonically contacted for joint site inspection but

he is not available and we have informed him regarding non operation of unit.

Measures taken by the industry reference to Hot mix Plant Guidelines of the Board are as under:

A suitable and adequate dust control system such as
dry and wet scrubber for the Dryer and mixer shall
be provided.

It has one hot mixed drum plant and one hot mix
batch plant.

Cyclone and bag filter is provided as an Air Pollution
control Measures at Hot mix batch plant.

The plant shall have centralized control panel/cabin
capable of pre setting controlling / synchronization
all operations starting from feeding of aggregates to
the discharge of hot mix to ensure proper mixing.

It shall have adequate water scrubbing mechanism
to control the dust coming out of the dryer.

Unit had provided centralized control panel for plant
but same could not be verify due to non operation
of plant.

Unit has provided water scrubber as an Air Pollution
control Measures with old drum type Hot Mix Plant

Hot Mix plant must have adequate stack height
(atleast 6 meter) for the discharge of its scrubbed
flue gases

Unit has provided stack of 6 meter height with Hot
mix plant

Conveyor belts shall be fully covered from top and
sides.

Material conveyor belts are found totally covered at
feed point with Gl sheet and green net chamber.

Considering predominant wind direction wind
breaking wall shall be constructed.

Unit has provided about 20 feet height wind
breaking wall of Gl Sheet and PCC wall in periphery
of unit. Unit has provided barricade wall towards
farm and habitats of village in South and West
direction from unit.

All roads/ vehicle movement areas at the site of Hot
Mix Plant shall have be pucca/ stabilized with stone
aggregated.

Unit has provided pucca road for vehicle movement

Regular sprinkling of water shall be ensured on such
roads so that no dust is generated due to vehicular
movement

Unit has provided fixed water sprinkling system to
ensure no dust is generated due to vehicular
movement

Water sprinkling system shall be provided for
suppression of dust in the premises

Fixed water sprinkling system is provided for dust
suppression in the premises.

Regular cleaning and wetting of ground within
premises shall be carried out

Unit is carrying out such activity regularly

Adequate plantation shall be carried out in the
periphery of premises.

yes




Only approved fuel such as diesel, LDO shall be used.
In no case unauthorized fuel such as solvents
industrial waste shall be used.

Unit is utilized authorized fuel like
LDO/Diesel/Gas/FO.
During visit, any unauthorized fuel stock is not

observed at site.

Safety measures: Adequate measures of safety for
workers working in Hot Mix plant Shall be taken.
Personal Protective Devices such as Goggles mask
Helmet and safety shoes shall be provided to
workers.

Unit is found not in operation hence compliance
could not be verify.

Source of water supply is from own bore well. Raw materials hoppers are found covered with Gl sheet.

Raw material heap height is found lower level than height of barricade wall. It has one DG set as

standby. Hazardous waste stock is found nil.

Unit has obtained the CCA No. AWH-74651 and amendment No. AWH- 79217 of Board with validity up

to 03/11/2020.

Necessary written instruction (1) To inform Board while starting production and to operate Air pollution

control measures regularly & adequately when production activity going on is given to contacted person

during visit and informed him for compliance of the same reply could either on XGN or sent written

reply to board’s office or sent by mail.

e Letter from unit regarding Non operation of Unit:




o Taken photographs are uploaded herewith on XGN:

(A) Photo showing wind breaking wall

(B) Photo showing plantation

(C) Photo showing covered hopper and conveyor belt




(D) Photo showing fix water sprinklers



Gujarat Pollution Control Board

Gandhinagar
No. GPCB/ GNR-CCA-514- ID- 25537 date: 06/07/2019
To,
The Regional Officer

Regional Office of Gandhinagar
Gujarat Pollution Control Board

Gandhinagar

Sub: Inspection of M/s. Bhagirath Ashphalt located at village of Thakorana
Mosampura, Tehsil Dehgam, District Gandhinagar

Ref: 1. Your inspection report dt. 05/07/2019
2. Hon. NGT matter OA no. 132/2019

Dear Sir,

This is reference to your inspection report dt. 05/07/2019 of Bhagirath Ashphalt
located at village of Thakorana Mosampura, Tehsil Dehgam, District Gandhinagar. It
has been observed that plant was not in operation, so performance could not be

verified.

Therefore, you are requested to keep watch on industrial activity of said unit, inspect
the plant on restart of production, verify the compliance of conditions of Consolidated
consents to operate (CCA), guidelines for HotMix plant and send detailed report on

report to this office.
For and On Behalf of

Guyjarat Pollution Control Board

L
P3G
( Dipali Tank)
Unit Head, Gandhinagar




R.P.A.D.

NOTICE OF DIRECTION UNDER SECTION 31-A OF THE AIR
(PREVENTION AND CONTROL OF POLLUTION) ACT-1981
(HEREINAFTER REFERRED TO AS THE AIR ACT) AS AMENDED FROM
TIME TO TIME.

Whereas you M/s. Bhagirath Associate, Survey no. 27, Thakorer Mosampura village,
Tal. Dehgam, Dist. Gandhinagar is operating an industrial plant at said location and
for manufacturing Hot Mix Materials.

And whereas, Concept to operate (Consolidated Consents & authorization) has been
granted to you vide order number AWH — 74651 valid up to 04/11/2020 under the
provisions of the Water Act’74, Air Act’81 and Hazardous wastes Rules-2016 subject
to terms and conditioned mentioned therein.

And whereas, during the inspection of officers of the Board on 24.01.2019 under the
section 24 of the Air Act’81, following details came to notice:
1. Plant was found closed.
ii.  You have not provided barricade wall around periphery of the premises at
South and West direction.
iii.  Height of heaps of raw materials was found more than barricade wall.
iv.  Green sheet conveyor belt was found damaged and to be repaired.
v.  Not fully complied with “ Guidelines of Hot Mix plant” published by
GPCB.
And Whereas, It seems that you have not provided proper air pollution control
measures or not operating air pollution control measures efficiently. There are chances
of health & environmental damages due to air pollution from your industry.

And whereas you are directed to comply with instructions given at the time of
inspection of officers, to take remedial measures for the above and to comply with “
Guidelines of Hot Mix plant” published by GPCB

Now, therefore I, Dipali Tank, (Unit Head) of Gujarat Pollution Control Board in
exercise of the power conferred under Section 31-A of the Air Act-1981 Proposes to
issue directions as under:

1. To close down your industrial activity under the Air Act’1981.
2. To direct the concerned authority to disconnect Electrical supply and Water
supply of your unit.

Page 1



3. To take measures as per the guidelines of “Hot Mix plant” published by
GPCB before restart of production.

You are hereby directed to reply within 15 days from the date of service of this
notice failing which, it shall be presumed that you have nothing to say in this matter
and the directions as proposal will be deemed to be issued without any further
reference to you.

For and on behalf of
Gujarat Pollution Control Board

-sd-
(Dipali Tank)
Unit Head
NO.GPCB/CCA-GNR-514-ID-25537/ Date: -12.02/2019
To,

M/s. Bhagirath Associate,

SNo. 27, Thakorer Mosampura,
Tal. Dehgam,

Dist. Gandhinagar

Copy to:-
The Regional Office,
Gujarat Pollution Control Board,

Gandhinagar.....you shall carry out inspection when plant is in operation and
submit the report.
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- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010

M
e g S, et

et O ol Phone : (079) 23222425
.\ | /4 (079) 23232152
GPCB _ Fax : (079) 23232156
Website : www.gpcb.gdv.in

M TERTIEN I |
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Hect M2 2uel G2loL uciLatel 1R AR (Consolidated Consent & Authorization), Qi
gldet Ardlal el 24|, scl whlRan-¢q, Well wuRR2H-9y, Awll suA
[Rapi- 2006 viddld 2.

3) el WRlclcllo] & el Gellotel e Yeusld cl.28/01/204¢ A sl wRlAaHel
S (%) 360 Al Satt (R 51|20 it U ol A Yool (o1l wmeley Hde:-

Q) WEH Wllod ol Wlal HAEL

(I Busll gLt AsHell [usla s /AR ual BN Rauni Ad3s da
AU A o2l

)y AndlAacten @acisl s Adlds A sl cyHi Bl HAE

(IV)  50dl2R Ale2al 5aR 53 Alot Allau sl HAE 3% AU2 s2Aaal

vy &2 Hlai ool cuss cldele] Aysl U Wictst sl vicld «el.

¥)  wid Y sidetdciell s yguel CaiAgioll Wl uctiddl o8l 3 cloncarucica

' ot2ll, vuell wuetl Geldloll sell YEHBLotl 5120 ezl A uaiaella yoitlld ofsauet
aaell el B,

UA RV HALSLA UHA WA Yot o] WA 54l 2 GUASA R ulle Reusal

el Axy 82 Hla wetoall Hole Elste Aydl wetst sl Yuou vituaHi 2ud .

BuRAsd Awolui &, Budl ais (yRe &s), aywud ygual HAxgt olf, sal ygnal
(Ratel wa [Rigy wu@klan acct ol sen<(39) 3601 HAG Udell 3N oA Yool
YAoll WY 8 5,

(10 et Gl Gauleat uldal olt sall soil YEHRL (el AR [R2ixg) AN
et ol se-(39) 3501 A M2 JTU of el ?

Page 1

Clean Gujarat Green Gujarat
1S0-9001-2008 & 1SO-14001 - 2004 Certified Organisation



() el Gl Hoell ol Y2atdl A well Yadl sidl svial @ dold MENEIFIE]
AL HE AR ol B ?

(3) Wyl cttor g3lell s12let st udell Aol Az 1lal Witz 2ol wole Bls Yyl
Yl yatei sl

B WU Rot-aumi auell @ulle v seeun 3 YAl sRauul [Arsn os)
U Bt oA 2973l s2ellell 23]l otell An ol UER Gy2 Hoselall WL Y vl cltell 5%
UsA ue A Hi2ell deoll waiwetd] dindl 228 Roll oty As)L

A YENGL Ao Lot

oAl U o,
0. I
~Eve WS
(R uwel ais)
gYlolz &s
oo WL 608 R0A et U 13208 8) oi-2yy3 9/ ell.
ul,
Lowllza AQRNe,

U ol .29, S18120t WantyzL,
g&oUN-oAs As,
ctleg8l: edoun, wecl, Aitllaorz,

Page 2



- GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010
1\ 1 ™ Phone : (079) 23222425

(079) 23232152
‘G‘PC‘.'B’ Fax : (079) 23232156

Website : www.gpcb.gov.in

|

NO: GPCB/CCA-GNR-514/1D-25537/ /Mate: /02/2019
To,

Shri Chauhan Jaydipsingh Mahobatsinh,

Advocate, 214, Nilkanth Complex,

2™ Floor, Station Road, Dehgam,

Tal: - Kalol, Dist:-Gandhinagar.

Sub:- Regarding M/s. Bhagirath Aspalt Plant in Dehgam, Gandhinagar.

Ref:- 1) Your Letter dated.26/12/2018.
2) CPCB Letter No.B-12015/60/2019-AS/15130, dated.14/01/2019.
Sir,

In Context with above mention subject your letter regarding pollution issues
from M/s. Bhagirath Associates received direction from you as well as from office
of the Central Pollution Control Board, New Delhi, it is informed to you that
Regional office, Gandhinagar has visited M/s. Bhagirath Associates located at
S.No.27, Dehgam — Bayad Road, Gandhinagar on 25/01/2019. During inspection
plant was not found in operation. Further during inspection, the officers had issued
instructions to prevent & control air pollution. Further this office has issued Notice
of direction under the section 31-A of the Air Act’81 vide letter No.494314
dated.12/02/2019 and directed industry to take proper measures .

For your kind information,
For and on behalf of
Gujarat Pollution Control Board

e
ICREAR N
(Dipali Tank)

Unit Head

C.C

To

Scientist ‘E’,

Central Pollution Control Board,

Parivesh Bhawan,

East Arjun Nagar,

Delhi....... For your kind information reference to your office letter no. B-

12015/60/2019-AS/15130, dated.14/01/2019.

N

Clean Gujarat Green Gujarat
1S0-9001-2008 & ISO-14001 - 2004 Certified Organisation
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Bhagiraﬁi
AssociateS

Ref. : BA2019/VDM/Q19 F-3, Siddhraj-Zavod
Near Sargasan Cross Road
Behind Chhapan Bhog

GSTIN : 24AAEFBTE53Q1ZX ' o Candhioagay '~ 363 006
o e e agar ~
PANo : AAEFB 7853 Q (Gujarst Baii o Coskeol Board)] . v
E-msil : bhagirathassociates@yakoo.com

RECLIVED ON Mobife No.: +91- 990 900 6931

Date : 25-02-2019
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(English Translation of letter of M/s. Bhagirath dated Associate 25.02.2019)

Ref:BA2019/VDM/019

Date:25-02-2019

To,

Unit Head,

Guijarat Pollution Control Board,
Sector — 10A,

Gandhinagar — 382010.

Bhagirath Associates

F-3, Siddhraj-Zavod

Near Sargasan Cross Road,

Behind Chappan Bhog,

S. G. Highway, Sargasan,

Gandhinagar — 382006.

Email : bhagirathassociates@yahoo.com
Mobile No. +91 9909006931

GSTIN : 24AAEFB7853Q1ZX

PAN No. : AAEFB 7853 Q

Subject : Notice of direction under section (31)(A) of the Air (Prevention & Control)

of Pollution, 1981

Reference: Your letter No. GPCB/CCA-GNR-514/1D-25537/494314

Sir,

During visit of your representative following findings are observed:

Instruction

Compliance

1. Plant was found not in operation

Operating Plant as and when work order
received

premises

2. Barricade wall at periphery of

Provided compound wall of brick masonry at
periphery of unit. As per direction, work of
fixed barricade wall (galvanised sheet) going
on. It will be completed by March end.
Photographs submitted.

3. Height of raw material heaps

Height of raw material heaps made lower
than barricade wall.

4. Conveyor belt

Damage to conveyor belt has been repaired.

5. Hot mix plant guideline

Certificate of R &B mechanical division is
attached.

Yours faithfully
M/s. Bhagirath Associates

C.C. to:

Regional Officer, Regional Office, Gujarat Pollution Control Board, Gandhinagar.




=" Guijarat Pollution Control Board PCB Id: 25537 |
(Inspection Report ) - Air,Water ,Hazardous
SR,
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Bhagirath Associates | Outward No: 33229-16/04/2019 |
Email : PLOT NO:VILL.-THAKOR NaMOSAMPUR,,
bhagirathrdir@yahoo.co.in DEHGAM-BAYAD ROAD,, -,
Tdenhone DEHGAM - 382305
ephone.. DIST : Gandhinagar., TAL : Dehgam , SIDC : Not In Gidc
9909006921
Inspection Id: 521410 ( After Notice of DIR) RoName: Gandhinagar
2 |Type/ Scale/ Sector / Status:  ORANGE / SMALL / Hot mix plants/ In Operation
3 | Inspection Dt & Time: 11/04/2019 16:30/ Air Person Contacted : Mr.Mukesh Thakor-Worker
4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2014, On Dt : 27/10/2015
Commissioned Dt :  16/01/2010 Production Start Dt : 25/07/2010 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 8000 _ Dom: 3000 __ _ _ | Borewells: 1 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 0.000 Dom: 2.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Borewell
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate):  Soak Pit/ NA
10 | Status of water consent Under the Water Act 1974: AWH-79217-03/11/2020 Last Inward: 104649-07/04/2016-[GRT].
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

Whether Industry isa member of CETP ? No

13

Boilers=0, DG Sets=1, Flue Gas =2, Process=0, ETP Cap = 0, Capacity of All =0

APCM Details : Scrubber,Water Sprinkler
Fuel Used : Diesel,Furnace Oil
Stack Attached to : D.G. Sets,Main Line Engine

14

15
16

17

| TSDFName:  NotRegdwithenyTSOF
|LabChargesPending: NIL Water CessChargesPending: Rs000
Last Env. Form V : 2017-2018 Water Cess Return : 2016-2017 HW Monthly Return : 2019-03
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
24/01/2019 NOT 12/02/2019 31A,, 511908 NOT COM 494314
13/03/2014 SCN 17/06/2014 , 287196 SCN ROU 216533
Monthly Patrak Data: Last Return: 201903 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 78 Meter Reading - 0, Kilo Litre - 0

16/04/2019 1/5 ( Through XGN ) |
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g — Gujarat Pollution Control Board PCB |d: 25537
@ ( Inspection Report ) - Air Water , Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
One Time Updations
p |- | On South Direction of the location of the Company -
e |- | Electric Company Name (Power Supply) UGVCL
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p |- | On East Direction of the location of the Company -
p |- | On North Direction of the location of the Company -
0 | - | Production since (Date) or Proposed 25/07/2010
p |- | On West Direction of the location of the Company -
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
k |- | Recycler Registration Valid ?? N.A
General Observation
a | - | Isthe Industry in Operation ?? No.
a |- | ROFileNo GNR-764
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation No.
e |- | SMF availability Provided
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media Re-Use
i |-|Nosof Samples: Stack & Ambient 0,0
Remarks

Site Observations during Inspection

PCB-ID: ( 25537)

16/04/2019 2/5( Through XGN )
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P— Guijarat Pollution Control Board | PcBId: 25537 |
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Unit was visited with respect to HO Letter No. GPCB/CCA-GNR-514/1D-25537/494314 dated 12/02/2019 i.e.
notice of direction issued by board for the reason mentioned therein. During visit unit was found not in operation.
It had one hot mixed drum plant and one hot mix batch plant found not in operation. Source of water supply was
from own bore well. Cyclone and bag filter was provided as an APCM with SMF and stack to batch type hot mix
plant. LDO/Diesel/Gas/FO was used as fuel in batch type hot mix plant. During visit batch mix plant and APCM
were found not in operation. It had provided water scrubber as an APCM with old drum type Hot Mix Plant.
HSD/FO was used as fuel in it. Hoppers were found covered during visit. Conveyor belts were found totally
covered in newly Gl sheet covered box type chamber and at entrance of said chamber green net was also
provided, Fixed water sprinkling system and about 20 feet height barricade wall with help of new GI Sheet in
periphery of unit (about 8-10 feet compound wall and it was raised by new G.I. sheet to about 20 feet) was
observed during visit. It had provided barricade surrounded plant. The height of heap of raw material stored in
premises was also found in proper level i.e. below the height level of barricade wall height. It had one DG set as
standby. No stock of used oil was found during visit. It had obtained the CCA with validity up to 03/11/2020.
Taken photographs during visit were uploaded on XGN. Necessary written instruction was given to contacted
person during visit and informed him for compliance of the same reply could either on XGN or sent written reply
to board’ s office or sent by mail.  [401]-15/04/2019

~ RO Comments/Reply :Action as per IR-16/04/2019

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

YAlsld UM £l Wellod Gltd Al HAA B UG $cll Welloz U AUSEAL scll UEMRL (aaletl AUltall
QAR stdeHud uciaal

Compliance Observed in this | nspections.

16/04/2019 3/5 ( Through XGN ) |




e— Gujarat Pollution Control Board
{ @r ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 25537

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

LSIRatl MAHYRL dUHoll ’AR( A dRgell wustl WsH (A3e scll YgMLell
sRaUle HAA B, B WodA Welloz UG Sl AR scll UENRL [(RaunAlell AUltall

were decrease the height of stack of raw material as per instruction.”We were
changed bag filters before two month to prevent air pollution. (01/02/2019)

511908(24/01/19)

Partial Compliance

Aol Ylisld A Ads At (Eatet uR flot fle) AGU wx A

R3suol WalleSs scll,; 22227 2277 2297 29222227 22777 297222727

P00°°°°°° 7?7 070070 2?2, ??7°°7°°7°°7° 2777 ??°°7°° ??°2°°°°7°7°°7

................... , fEL0LCCL 000 €000 CLCO0000C0S

were already made brick compound wall in all direction of plant. Also fix green
net on compound wall in the south west direction. As per your instruction, we
are start to fixing Fix bericat wall ( Galvanize Sheet) instead of green net
which work will be completed in next three months. (01/02/2019)

511908(24/01/19)

Partial Compliance

A wliladell @atctell G Ads dleell Gugsdl A wuicll.; We were

decrease the height of steck of raw material as per instruction. (01/02/2019)

511908(24/01/19)

Partial Compliance

AU Yl sHHloS Lellozal dR§ %l $0cAR Aceal Alot olle ol s s3ct B, %
Rl worulell 30y UAA B, Aal VR sAcdl.; We were repaired the
damaged green sheet. (01/02/2019)

511908(24/01/19)

Partial Compliance

Yetsld AHA Wllod ol olall HAA % A3 sl dlsal 2l s:¢l; Plant
operation will start from 02.02.2019 evening (01/02/2019)

511908(24/01/19)

Pending ' Reminded AGAIN

HIRS dal atlils uatsl XGN GUR [alfld udl aude sal dat wgllell
25l WsHML [RaMdud sucdl.; All monthly and yearly returns filled
regularly and water sprinkling done on daily basis in the plant. (01/02/2019)

437484(11/05/17)

Partial Compliance

3) dlRAdg] sl HleR stadd 53 Wl curviell 38S sacdl; Borewell

flowmeter was already installed and start to maintain record of water usage.
(23/04/2016)

385558(16/04/16)

Partial Compliance

?) Geuleat 5121 A3 UA A 1L 52<ll.; We will start production after we
getting the CCA. (23/04/2016)

385558(16/04/16)

Partial Compliance

1) Market order ot 8lcltell Welloz AUY ol URg AsHoll s (ALUML)
lsts oLl Green Net QA3 otell 2 ollsl ¥t A@s st yal 524 ;
We were fitted the green net in the remaining area. (23/04/2016)

385558(16/04/16)

Partial Compliance

16/04/2019 4/5 ( Through XGN )
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Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

| PCBId: 25537

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (25537)

A Sample Details

B Process Stacks

C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | MainLine Engine 15 Hot Mix Plant YES SCR,WSP Furnace Qil 60.0 L/Hr. Not in operation
2 |D.G. Sets 9 N.A N.A Diesdl 10.0 L/day
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Used or Spent Oil | -51 0.010-M.T | COL,STO,RRE, TRA
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |Hot Mix Material for Road Construction 27000.000 27000.000 - M. T 0.000|August 12- nil, Sept. 12- nil,
October 12- 17540.7 MT
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |Bitumen 1050.000 - M.T
2 |Black Trap Aggregates 27000.000 - M. T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:11.000 | WWG : 2.000 Water Source Remark
1 | Others..... 4.200 1.000 Borewell
H Solid Waste

I nspection Team :

S.R. Patel,SO - S.S.Jayaswal,SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(S.R. Patel,SO )

16/04/2019

5/5( Through XGN )
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TAKEN PHOTOGRAPHS DURING VISIT OF M/s. BHAGIRATH ASSOCIATES ON
11/04/2019 GPCB ID- 25537

(A) PHOTOGRAPHS SHOWING OF PROVIDED BARRICADE WALL IN PERIPHERI,
COVERED HOPPER, CONVEYER BELTS COVERED IN BOX TYPE CHAMBER,
RAW MATERIAL HEAP STORED IN REQUIRED LEVEL HEIGHT

W \\H‘ “
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—_ GUJARAT POLLUTION CONTROL BOARD
= PARYAVARAN BHAVAN
O 13 Sector-10-A, Gandhinagar-382 010

N Phone : (079) 23226295

GPCB Fax  : (079) 23232156

Website : www.gpcb.gov.in

By R.P.A.D.

In exercise of the power conferred under section-25 of the Water (Prevention and

Control of Pollution) Act-1974, under section-21 of the Air (Prevention and Control of

Pollution)-1981 and Authorization under rule 5(4) of the Hazardous Waste (Management,

Handling & Transboundary Movement) Rules-2008, framed under the Environmental

(Protection) Act-1986.The board has granted the consent order no. AWH-40426 vide letter
No. PC/ID 25537/CCA/GNR-514/72028 dated 20/10/2010 which is valid up to 20/10/2015.

And whereas Board has received application letter No. 100795 dated 04/11/2015 for
the Renewal Consolidated Consent and Authorization (CC&A) of the Board under the
provisions / rules of the aforesaid Acts. Consents & Authorization are hereby granted as
under:

CONSENTS AND AUTHORISATION:

(Under the provisions /rules of the aforesaid environmental acts)
To

M/s. BHAGIRATH ASSOCIATES

S. NO. 27, VILL: THAKOR NA MOSAMPURA
DEHGAM-BAYAD ROAD, TA: DEHGAM,

DIST GANDHINAGAR

1. Consent Order No.AWH-74651 Date of Issue: 04/11/2015.

2. The consent shall be valid up to 03/11/2020 for manufagture of the following products:

SR. QUANTITY
NoO. PRODUCT (MT/ MONTH)
1. Hot Mix Material 27,000

3. SUBJECT TO THE FOLLOWING SPECIFIC CONDITIONS:

3.1 Applicant shall comply of Hot Mix Rlant-Guidelines published by Gujarat Pollution Control
Board.
4. CONDITIONS UNDER WATER ACT 1974:

4.1 There shall be no generatign of industrial effluent from manufacturing process and other
ancillary industrial operations.

4.2 The quantity of domestic wastewater (Sewage) shall not exceed 1.0 KL/day.

4.3 The quality of the sewage shall conform to the following standards:

PARAMETER PERMISSIBLE LIMIT
BOD (3 days at 27° C) 20 mg/L.
Suspended Solid 30 mg/L
Residual Chiorine Minimum 0.5 mg/L

Clean Guarat Green Gujarat
1S - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisatioh2de 10f 5



4.4
45

5.

5.

5.2

5.3

5.4

Sewage shall be disposed off through septic tank / soak pit system.

The unit shall install meters at utilities for measuring category wise (Category as given in
Schedule |1 of “Water (Prevention & Control of Pollution) Cess Act-1877") consumption of
water.

CONDITIONS UNDER AIR ACT 1981:

The following shall be used as fuel in the boiler/ furnace / Thermic fluid Heater / D.G Sets
as following rates.

Sr. no. Name of Fuel Quantity
1. H.S.D. 60 L/hr
2. Furnace oil 60 L/hr

The applicant shall install & operate air pollution control system in order to achieve flue
gas emission norms as prescribed below;

[ stack . . o
Sr. ! . . Air Pollution Permissible
Stack attached to | heightin Parameter o
no. Meters Control System limit
1 | Main Engine line 15 \éVet Dus PM 150 mg/Nm®
ollector
Adequate Stack SO 100 ppm
2 |[D.G. Set 11 Height NOx 50 ppm

There shall be no process gas emission from the manufacturing process and other
ancillary industrial operations.

The concentration of the following parameters in the ambient air within the premises of
the industry shall not exceed the limits specified hereunder as per National Ambient Air
Quality Standards issued by Ministry of Environment and Forest dated 16" November-
2009.

Sr Time Concentration in
No. Pollutant Weighted Ambient air in
. Average /m®
LN Annual 50
1. | Sulphur Dioxide (SO2) 24 Hours 80
. . Annual 40
2. | NitrogeryDioxide (NO,) 24 Hours 80
3 Particulate Matter Annual 60
| (Size less than 10 um) OR PMyq 24 Hours 100
a Rarticulate Matter Annual 40
 \(Size less than 2.5 um} OR PM s 24 Hours 60

Page 2 of 5



GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
TENoN
ot O Sector-10-A, G i -
I andhinagar-382 010

Phone : (079) 23226295
GPCB Fax 1 (079) 23232156
Website : www.gpceb.gov.in

5.5 The applicant shall provide portholes, ladder, platform etc at chimney(s} for monitoring
the air emissions and the same shall be open for inspection. The chimney(s) vents
attached to various sources of emission shali be designed by numbers such as S-1, $-2,
etc. and these shall be painted / displayed to facilitate identification.

5.6 The conceniration of Noise in ambient air within the premises of industrial unit shall not
exceed following  levels:
Between 6 AM. to 10 P.M. : 75 dB (A}
Between 10 P.M. to 6 A.M. : 70 dB (A}

6. Authorization under Hazardous Waste [Management, Handling & Transboundary
Movement] Rules, 2008 & amended.

6.1 Authorization Number: AWH-74651 and shall valid up to 03/11/2020. M/s.
BHAGIRATH ASSOCIATES is hereby granted an authorization to operate facility ~ for
following hazardous wastes on the premises situated at $. NO. 27, VILL: THAKOR NA
MOSAMPURA, DEHGAM-BAYAD ROAD, TA: DEHGAM, DIST GANDHINAGAR

Sr. Quantity per o
No. Waste Annum Category Facility

Collection, storage, transportation
1. Used Oil 0.01 MT 5.1 and disposal by selling out to
registered recyclers.

6.2 The authorization is granted to operate 4. facility for collection, storage, within factory
premises, transportation, and ultimate disposal of Hazardous wastes by selling out to
registered recyclers.

6.3 The authorization is subject to the)conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

6.4 TERMS AND CONDITIONS OF AUTHORISATION:

a]

The applicant shalleomply with the provisions of the Environment (Protection) Act - 1986
and the rules made there under.
The authorisationshall be produced for inspection at the request of an officer authorized
by the Gujarat Pollution Control Board.
The persons authorized shall not rent, lend, sell, and transfer of otherwise transport the
hazardous wastes without obtaining prior permission of the Gujarat Pollution Control
Board.

\

b)

o

Clean Gujarat Green Gujarat

Page 3 of 5
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7.

7.

n

7.3

7.4

75

7.6

7.7

It shall constitute a breach of authorisation when authorized person does change in
personnel, equipment or working conditions.

It is the duty of the authorised person to take prior permission of the Gujarat Pollution
Control Board to close down the facility.

An application for the renewal of an authorisation shall be made as laid down in rule 5 (6)
(ii).

Industry shail submit annual report within 15 days and sub sequent by 31% January every
year.

GENERAL CONDITIONS:

Unit shall develop green belt within premises as per the CPCB guidelines. However, if
the adequate land is not available within premises, the unit shall tie up with local
agencies like gram panchayat, school, social forestry office etc. for the plantation at
suitable open land in nearby locality and submit an action plan of plantation for next
three years to GPCB.

Adequate plantation shall be carried out all along the periphery.of the industrial premises
in such a way that the density of plantation is at least 1000 trees per acre of land and a
green belt of 10 meters width shall be developed.

The applicant shall have to submit the returns in~prescribed form regarding water
consumption and shall have to make payment of\water cess to the Board under the
Water (Prevention and Control of Pollution) Cess\Act- 1977.

In case of change of ownership/management the name and address of the new
owners/partners/directors/proprietor should immediately be intimated to the Board.

The applicant shall however, not without\the prior consent of the Board bring into use
any new or altered outlet for the discharge of effluent or gaseous emission or sewage
waste from the proposed industrial plant. The applicant is required to make applications
to the Board for this purpose in‘the-prescribed forms under the provisions of the Water
(Prevention and Control of/Pollution) Act-1974, the Air (Prevention and Control of
Pollution) Act-1981 and the Environment (Protection) Act-1986.

The overall noise levelin' and around the plant area shall be kept well within the
standards by providing noise controf measures including engineering control like
acoustic insulation*hoods, silencers, enclosures etc on all sources of noise generation.
The ambient noise”level shall conform to the standards prescribed under the Noise
Pollution (Regulation and Control) Rules, 2000 framed under Environment (Protection)
Act, 1986.

Applicant is' required to comply with the manufacturing, Storage and Import of Hazardous
Chericals Rules-1989 framed under the Environment (Protection) Act-1986.
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7.8 If it is established by any competent authority that the damage is caused due to their
industrial activities to any person or his property in that case they are obliged to pay the
compensation as determined by the competent authority.

7.9 Applicant shall have to comply with ali the guidelines / directive issued / being issued by
MoEF&CC / CPCB / DoEF from time to time.

7.10 Environmental cell shall be setup and shall be responsible for the total Environmental
management.

7.11 Monitoring in respect to Air, Water, Noise level shall be carried out and results shall be
submitted to GPCB on guarterly basis.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

(SushiYVegda)
Senior Environment Engineer

NO: PC/ CCA- GNR- 514/GPCB 1D - 25537/ Date:
ISSUED TO:

M/s. BHAGIRATH ASSOCIATES

$.NO. 27, VILL: THAKOR NA MOSAMPURA
DEHGAM-BAYAD ROAD, TA: DEHGAM,

DIST GANDHINAGAR

Clean Gwarat Green Gujarat

) P 50i5
1SO - 9001 - 2008 & IS0 - 14001 - 2004 Certified Organisation R



3. CONDITIONS UNDER AIR (PREVENTIONAND CONTROL OF POLLUTION)
ACT-1981 shall be amended as under:
3.1 The following shall be used as fuet in DG set /Hot mix plant respectively.

| —— T i
SrNo | Type OF Fuel Total Quntity ‘
1 LDO/DieseliGasiF.O | 5000 itDay
2 H.SD 60Lit/Day \

3] Furnace Oil T B0.LitHr |
Note:- Diesel shall be used as a fuel in D.G. Set.

The flue gas emission through stack shall conform to the following standards:

Stac | Stack Stack ;
k No. atta hed to height
che in ‘9 APCM Parameter Permissible Limit
| meter !
! t |
) Particulate
Batch type 1 Cyclone and bag Maﬁer 151%313;’:‘“M3 ’
! Hot mix plant fitter 50 ppm i
! NOX

AUTHORISATION UNDER HAZARDOUS -(MANAGEMENT & HANDLING & TRANS
BOUNORY MOVEMENT) 'RULES-2008 shall'be amended as under:

41 M/s. Bhagirath Associates, is heréby inserted a quantity of following hazardous wastes
on the premises situated at above mention site.

Sf . T Hazardous Waste [After T Schedule ‘ Facility ;
Amendment | i
\7 : Quantity ‘ 1
| 1 Used Oil 30 Kg/Year Collection, Storage, Transportation, |
‘ | ( Disposal by selling to Registered (
| i reprocessors.

2 | Discarded 500 Nos/Year Collection, Storage, b
| Containers/Bags Decontamination and sale or saleto }

| ILiners ! authorized decontamination facility

5. The other conditions of This Board has Issued Consolidated Consent & Authorization (CC&
A) AWH-74651vide letter No:PC/GPCB/ID-25537/CCA-GNR-514/333977/Dated 07/12/2015
shall remain' unchanged

For and on behalf of
N\ Gujarat Pollution Control

Senior Environment ineer



RP.AD.
AMENDMENT OF CONSOLIDATED CONSENT AND AUTHORIZATION (C C & A)

NO: PC/GPCB/ID-25537/CCA-GNR-514/ /Date:

To,
M/S.Bhagirath Associates,
8.No.27 Vill:Thakor Na Mosampura
Dehgam-Bayad Road,
Tal : Dehgam, Dist : Gandhinagar

Sub- Amendment of Consclidated Consent and Authorization (CC& A) of this Board under
the provision the Water {Prevention and Control of Pollution) Act-1981 and Authorization
under rule 5(4) of the Hazardous Waste (Management & Handling & Trance boundary
movement) Rules-2008 framed under the Environmental (Protection) Act-1986.

Ref: - (1) Your Application No104649, dated-12/02/2016.
{2) This Board has issued Consolidated Consent & Autharization (C C & A } AWH-74651
vide letter No: PC/GPCB/ ID-25537/ GNR- 514/333977/Dated 07/12/2015
Sir,

Board has issued Consolidated Consent & Authorization (C C & A ) AWH-74651 vide
letter No: PC/GPCB/ ID 25537/GNR-514/333977/Dated 07/12/2015. This board has issued
CTE-Amendment- 76267 vide letter No: PG/GPCB/ID-25537/CCA-GNR-514/347910 Dated
09/03/2016-. Now CC&A -Amendment granted read as under

CCA-Amendment No. AWH-79217 , Valid up to:03/11/2020

tit i ] i
‘ No. ‘ Products | _ .Quan ity | Total Quantity
i L [ Existing | Proposed
ﬁ ::13 g I:fn rto[;:jum ki 27000 | Nil 27,000
o MT/Menth MT/Month
construction
Hot Mix plant batch type for | ) T 25000 25,000
2 | materials.of road Nil MT/Month MT/Month
construetion ‘

2. CONDITIONS UNDER WATER (PREVENTION AND CONTROL OF POLLUTION)
ACT-1974 shall be amended as under:

2.1 The guantity of the domestic waste water (sewage) shalt 2000 Lit/day in place of 1000
Litiday.

22 Sewage shall bedisposed of into to septic tank via soak pit.

Clean Gujarat Green Gujarat

AN o~

M AAAA AAAM O B A ANNA

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10-A, Gandhinagar 382 010

-\ T Phone : (079) 23226295
)\ |/ 4 ' Fax  :(079) 23232156

Website : www.gpcb.gov.in



REGIONAL OFFICE GANDHINAGAR

GUJARAT POLLUTION CONTROL BOARD
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“Paryavaran Bhavan”, Sector 10-A, Gandhinagar. Phone no. 079-232 22096

Name of Unit
Location
Inspection Date : 03/09/2019

Reference

: M/s. Bhagirath Associates (GPCB ID: 25537)

: Village- Thakor Na Mosampur, Taluka — Dehgam, Dist. Gandhinagar.

: HO letter No. GPCB/GNR-CCA-514-ID-25537 /516857 dated 14/08/2019

regarding Hon’ble NGT order dated 8/8/2019.

Observations

: - During visit unit is found not in operation and contacted person has informed

that they have stopped production since 30/05/2019 due to monsoon

season.

Measures taken by the industry reference to Hot mix Plant Guidelines of the Board are as

under:

A suitable and adequate dust control system
such as dry and wet scrubber for the Dryer and
mixer shall be provided.

It has one hot mixed drum plant and one hot mix
batch plant.

Cyclone and bag filter is provided as an Air
Pollution control Measures at Hot mix batch
plant.

The plant shall have centralized control
panel/cabin capable of pre setting controlling /
synchronization all operations starting from
feeding of aggregates to the discharge of hot
mix to ensure proper mixing.

It shall have adequate water scrubbing
mechanism to control the dust coming out of the
dryer.

Unit had provided centralized control panel for
plant but same could not be verify due to non
operation of plant.

Unit has provided water scrubber as an Air
Pollution control Measures with old drum type
Hot Mix Plant

Hot Mix plant must have adequate stack height
(atleast 6 meter) for the discharge of its
scrubbed flue gases

Unit has provided stack of 6 meter height with
Hot mix plant

Conveyor belts shall be fully covered from top
and sides.

Material conveyor belts are found totally covered
at feed point with Gl sheet and green net
chamber.

Considering predominant wind direction wind
breaking wall shall be constructed.

Unit has provided about 20 feet height wind
breaking wall of Gl Sheet and PCC wall in
periphery of unit. Unit has provided barricade
wall towards farm and habitats of village in
South and West direction from unit.

All roads/ vehicle movement areas at the site of
Hot Mix Plant shall have be pucca/ stabilized
with stone aggregated.

Unit has provided Pucca road for vehicle
movement

Regular sprinkling of water shall be ensured on
such roads so that no dust is generated due to
vehicular movement

Unit has provided fixed water sprinkling system
to ensure no dust is generated due to vehicular
movement

Water sprinkling system shall be provided for
suppression of dust in the premises

Fixed water sprinkling system is provided for
dust suppression in the premises.
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REGIONAL OFFICE GANDHINAGAR

GUJARAT POLLUTION CONTROL BOARD

“Paryavaran Bhavan”, Sector 10-A, Gandhinagar. Phone no. 079-232 22096
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Regular cleaning and wetting of ground within
premises shall be carried out

Unit is carrying out such activity regularly

Adequate plantation shall be carried out in the
periphery of premises.

Yes, it has planted number of plants in the
surrounding of the unit.

Only approved fuel such as diesel, LDO shall be
used. In no case unauthorized fuel such as
solvents industrial waste shall be used.

Unit is utilized authorized fuel, Natural Gas used
as a fuel.

During visit, any unauthorized fuel stock is not
observed at site.

Safety measures: Adequate measures of safety
for workers working in Hot Mix plant Shall be
taken. Personal Protective Devices such as
Goggles mask Helmet and safety shoes shall be
provided to workers.

Unit is found not in operation hence compliance
could not be verified.

Source of water supply is from own bore well. Raw materials hoppers are found covered with Gl
sheet. Raw material heap height is found lower level than height of barricade wall. It has one
DG set as standby. Hazardous waste stock is found nil.

Unit has obtained the CCA No. AWH - 74651 and amendment No. AWH - 79217 of Board with

validity up to 03/11/2020.

Necessary written instruction --- To inform Board while starting production and to operate Air
pollution control measures regularly & adequately when production activity going on/Submit
copy of fuel consumption/light bill are given to contacted person during visit and informed him
for compliance of the same reply could either on XGN or sent written reply to board’s office or

sent by mail.

Page 2 of 3



REGIONAL OFFICE GANDHINAGAR

GUJARAT POLLUTION CONTROL BOARD 3&¥

“Paryavaran Bhavan”, Sector 10-A, Gandhinagar. Phone no. 079-232 22096

Taken photographs during visit are uploaded herewith.

(A) Photo showing of Raw material heap height is found lower level than height of barricade
wall and Photo showing of Stack monitoring facility.

(B) Photographs showing of provided about 20 feet height wind breaking wall of Gl Sheet
and plantation.

© Phbtographs sowing of covered Hoppr and Material conveyor belts are found
totally covered at feed point with Gl sheet and green net chamber
; >
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=" Guijarat Pollution Control Board PCB Id: 25537 |
%ﬁ (Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Bhagirath Associates | Outward No: 34265-05/09/2019 |
Email : PLOT NO:VILL.-THAKOR NaMOSAMPUR,,
bhagirathrdir@yahoo.co.in DEHGAM-BAYAD ROAD,, -,
Tdenhone DEHGAM - 382305
ephone.. DIST : Gandhinagar., TAL : Dehgam , SIDC : Not In Gidc
9909006921
Inspection Id : 538900 ( H.O.Reference) RoName: Gandhinagar
2 |Type/ Scale/ Sector / Status:  ORANGE / SMALL / Hot mix plants/ In Operation
3 | Inspection Dt & Time: 03/09/2019 14:50/ Air Person Contacted :  Mr. Mukesh Iswarsinh Thakor
4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2014, On Dt : 27/10/2015
Commissioned Dt :  16/01/2010 Production Start Dt : 25/07/2010 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 8000 _ Dom: 3000 __ _ _ | Borewells: 1 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 0.000 Dom: 2.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Borewell
8 | Disposal Modeof Industrial / Domestic: Zero Discharge/ Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate):  Soak Pit/ NA
10 | Status of water consent Under the Water Act 1974: AWH-79217-03/11/2020 Last Inward: 104649-07/04/2016-[GRT].
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

Whether Industry isa member of CETP ? No

13

Boilers=0, DG Sets=1, Flue Gas =2, Process=0, ETP Cap = 0, Capacity of All =0

APCM Details : Scrubber,Water Sprinkler
Fuel Used : Diesel,Furnace Oil
Stack Attached to : D.G. Sets,Main Line Engine

14

15
16

17

| TSDFName:  NotRegdwithenyTSOF
|LabChargesPending: NIL Water CessChargesPending: Rs000
Last Env. Form V : 2017-2018 Water Cess Return : 2017-2018 HW Monthly Return : 2019-99
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
24/01/2019 NOT 12/02/2019 31A,, 511908 NOT COM 494314
13/03/2014 SCN 17/06/2014 , 287196 SCN ROU 216533
Monthly Patrak Data: Last Return: 201908 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 46 Meter Reading - 0, Kilo Litre - 0

05/09/2019 1/4( Through XGN) !




g Guijarat Pollution Control Board PCB Id: 25537
@ ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations

e |- | Electric Company Name (Power Supply) UGVCL

p |- | On North Direction of the location of the Company -

p |- | On South Direction of the location of the Company -

0 | - | Production since (Date) or Proposed 25/07/2010

p |- | On East Direction of the location of the Company -

p |- | On West Direction of the location of the Company -

0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz

g | - | Nos of Stacks ( Flue Gas & Process) 2,0

k |- | Recycler Registration Valid ?? N.A

General Observation

a | - | Isthe Industry in Operation ?? No.

a |- | ROFileNo GNR-764

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? N.A

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Air Related

a | - | Fuel Type confirmitivewith CCA ? Yes

b |- | Av. Fuel Consumption EXCEEDING CCA limits No.

c |- | APC Measures confirmitive with CCA conditions ?? Yes

d |- | ALL APCMsarein operation No. As production was not going on

e |- | SMF availability Provided

f | - | Thick Smoke observed in Flue Gas/Processes ?? No.

g |- | ph of Scrubbing Media as per requirement ?? Yes Not applicable

h |- | Ultimate Disposal of Scrubbing Media N.A

i |-|Nosof Samples: Stack & Ambient 0,0
Remarks

Site Observations during Inspection, PCB-ID: (25537)

05/09/2019 214 ( Through XGN) !




fﬂﬁ%ﬁ Gujarat Pollution Control Board | PCBId: 25537 |

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

@

Unit was visited with respect to HO letter No. GPCB/GNR-CCA-514-1D-25537 /516857 dated 14/08/2019

regarding Hon'ble NGT order dated 8/8/2019,.Detail inspection report with photograph was uploaded as doc.
[401]-03/09/2019

~ RO Comments/Reply :Action as per IR. Action Taken Report is prepared and being sent to HO through
email.-05/09/2019

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

YAlslcd AHA Wllez WA Geuleat Yzl st Blal HAA ol B Yol: UG sl Y ollSa 2l s:cll daut
8le MsU wellod UA AUdA sl YEMRL (ARl Altall staletd Ila Uctiatel
dancll auriazase ol ol siul 29 s2cll

Compliance Observed in this | nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
dloz /BeUlEat SIUSIY A Sl APCM [P U Udlaal uUa cll$al 537522(21/08/19) Partial Compliance
uel %1el s<l; We will inform Board when we will start production.

(02/09/2019)
Beuteat A3 5 ol 2oy sl Beuleot 512l AlG Hlal AR sall YEMAL 531912(05/07/19) Partial Compliance

(Q2otelell Aol (AR uHUdl Acictal; We will inform Board before
start of production. (07/07/2019)

YAlSl UM ER12Ulel Welloe Wl Blall HAA % UG 5l ello U 521410(11/04/19) Fully Complied
OIS sl YEMRL (ool Al (AR stigHud Uctiadl; We have

efficiently run all air pollution control equipment while running our plant.
(23/04/2019)

05/09/2019 3/4 ( Through XGN ) |
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Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

| PCBId: 25537

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (25537)

A Sample Details

B Process Stacks

C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | MainLine Engine 15 Hot Mix Plant YES SCR,WSP Furnace Qil 60.0 L/Hr. Not in operation
2 |D.G. Sets 9 N.A N.A Diesdl 10.0 L/day
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Used or Spent Oil | -51 0.010-M.T | COL,STO,RRE, TRA
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |Hot Mix Material for Road Construction 27000.000 27000.000 - M. T 0.000|August 12- nil, Sept. 12- nil,
October 12- 17540.7 MT
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |Bitumen 1050.000 - M.T
2 |Black Trap Aggregates 27000.000 - M. T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:11.000 | WWG : 2.000 Water Source Remark
1 | Others..... 4.200 1.000 Borewell
H Solid Waste

I nspection Team :

S.R. Patel,SO - S.S.Jayaswal,SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(S.R. Patel,SO )

05/09/2019

4/4 ( Through XGN)
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REGIONAL OFFICE GANDHINAGAR -

GUJARAT POLLUTION CONTROL BOARD

“paryavaran Bhavan”, Sector 10-A, Gandhinagar. Phone no. 079-232 22096
GPCBIGNR-?64IGPCBHD-25537!505!2019 DATE:- 03/09/2019.

To,

Partner/Director,

M/s. Bhagirath Associates,
Thakorna Masampura,
Tal.Dehgam, Dist. Gandhinagar.

Sub:- Regarding complaint of air pollution against your unit.
Ref:- NGT order No. 132/2019

Sir,

With reference to above subject and reference you are, hereby instructed to inform well in
advance about restart of your production plant 40 as to verify air pollution control measures
taken by you when the plant was in operation.

Thanking you,

Yours faithfully,

(D.C.Vankani)
Regional Officer

c.C.TRE-

The Member Secretary, L(

Guijarat Pollution Control Board, ind Attn:- Smt. Dipaliben Tank (Unit Head-Gandhinagar)
Head Office, Gandhinagar.




Ref. : BA2019/VDM/01g

GSTIN : 24AAEFB7853q12
PANo : AAEFB 7853 Q

Date : 25-02-2019
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(English Translation of letter of M/s. Bhagirath dated Associate 25.02.2019)

Ref:BA2019/VDM/019

Date:25-02-2019

To,

Unit Head,

Guijarat Pollution Control Board,
Sector — 10A,

Gandhinagar — 382010.

Bhagirath Associates

F-3, Siddhraj-Zavod

Near Sargasan Cross Road,

Behind Chappan Bhog,

S. G. Highway, Sargasan,

Gandhinagar — 382006.

Email : bhagirathassociates@yahoo.com
Mobile No. +91 9909006931

GSTIN : 24AAEFB7853Q1ZX

PAN No. : AAEFB 7853 Q

Subject : Notice of direction under section (31)(A) of the Air (Prevention & Control)

of Pollution, 1981

Reference: Your letter No. GPCB/CCA-GNR-514/1D-25537/494314

Sir,

During visit of your representative following findings are observed:

Instruction

Compliance

1. Plant was found not in operation

Operating Plant as and when work order
received

premises

2. Barricade wall at periphery of

Provided compound wall of brick masonry at
periphery of unit. As per direction, work of
fixed barricade wall (galvanised sheet) going
on. It will be completed by March end.
Photographs submitted.

3. Height of raw material heaps

Height of raw material heaps made lower
than barricade wall.

4. Conveyor belt

Damage to conveyor belt has been repaired.

5. Hot mix plant guideline

Certificate of R &B mechanical division is
attached.

Yours faithfully
M/s. Bhagirath Associates

C.C. to:

Regional Officer, Regional Office, Gujarat Pollution Control Board, Gandhinagar.




Ref. SA?OW!VDM/O‘S

PANo : AAEFB 7653 ¢ 12X
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Date :31-01-2019
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(English Translation of letter of M/s. Bhagirath dated Associate 31.01.2019)

Ref:BA2019/VDM/05

Date:31-01-2019

To,

Shri M. S. Jayswal,

Scientific Officer,

Regional Office,

Gujarat Pollution Control Board,
Sector — 10A, Gandhinagar —382010.

Subject : Your notice dated 20.01.2019

Sir,

Bhagirath Associates

F-3, Siddhraj-Zavod

Near Sargasan Cross Road,

Behind Chappan Bhog,

S. G. Highway, Sargasan,

Gandhinagar — 382006.

Email : bhagirathassociates@yahoo.com
Mobile No. +91 9909006931

GSTIN : 24AAEFB7853Q17ZX

PAN No. : AAEFB 7853 Q

With reference to above mentioned subject, following instructions were given during your visit

dated 20.01.2019

Instruction

Compliance

1. Complaint was received from residents
of village Thakor na mosampura
regarding Air Pollution. When plant will
in operation operate APCM efficiently
and care should be taken to control air
pollution.

Before 2 month new bag filter as Air pollution
control measures were installed.

2. Provide barricade wall within periphery
in south-west direction

Brick masonry compound wall has been
provided around periphery. Moreover green net
is provided in south-west direction. As per your
instruction procedure to provide fixed barricade
wall (G.I. sheet) in place of green net is initiated
and will be completed within 03 months.

3. Height of raw material heap should be
lower than height of barricade wall.

Height of raw material heap is decreased than
height of barricade wall.

4. Conveyer belt of hopper to drum mix
plant was found covered with green
sheet which was found damage; should
be repair

Damage green sheet has been repaired.

5. During visit, plant was found not in
operation. Inform to the Board when
restart.

Plant will restart from 02.02.2019 at 7:30 PM.

Yours faithfully
M/s. Bhagirath Associates

C.C. to:

Unit Head, Gujarat Pollution Control Board, Gandhinagar.



=" Guijarat Pollution Control Board PCB Id: 25537 |
(Inspection Report ) - Air,Water ,Hazardous
SR,
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details Bhagirath Associates | Outward No: 33229-16/04/2019 |
Email : PLOT NO:VILL.-THAKOR NaMOSAMPUR,,
bhagirathrdir@yahoo.co.in DEHGAM-BAYAD ROAD,, -,
Tdenhone DEHGAM - 382305
ephone.. DIST : Gandhinagar., TAL : Dehgam , SIDC : Not In Gidc
9909006921
Inspection Id: 521410 ( After Notice of DIR) RoName: Gandhinagar
2 |Type/ Scale/ Sector / Status:  ORANGE / SMALL / Hot mix plants/ In Operation
3 | Inspection Dt & Time: 11/04/2019 16:30/ Air Person Contacted : Mr.Mukesh Thakor-Worker
4 |Env Audit Detail : Sch: N.A, Not Applicable., Year : 2014, On Dt : 27/10/2015
Commissioned Dt :  16/01/2010 Production Start Dt : 25/07/2010 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 8000 _ Dom: 3000 __ _ _ | Borewells: 1 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 0.000 Dom: 2.000 Tubewells: 0
_7|Consumer No.(ElectricMeter): Sourceof Water Supply: Borewell
8 | Disposal Mode of Industrial / Domestic: Zero Discharge/Irrigation
9 | Discharge Pt / Final Receiving Body (Ultimate):  Soak Pit/ NA
10 | Status of water consent Under the Water Act 1974: AWH-79217-03/11/2020 Last Inward: 104649-07/04/2016-[GRT].
11 |Effluent Treatement plant (ETP) : Units, if provided and status:

12

Whether Industry isa member of CETP ? No

13

Boilers=0, DG Sets=1, Flue Gas =2, Process=0, ETP Cap = 0, Capacity of All =0

APCM Details : Scrubber,Water Sprinkler
Fuel Used : Diesel,Furnace Oil
Stack Attached to : D.G. Sets,Main Line Engine

14

15
16

17

| TSDFName:  NotRegdwithenyTSOF
|LabChargesPending: NIL Water CessChargesPending: Rs000
Last Env. Form V : 2017-2018 Water Cess Return : 2016-2017 HW Monthly Return : 2019-03
Last 3Legal Action:
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
24/01/2019 NOT 12/02/2019 31A,, 511908 NOT COM 494314
13/03/2014 SCN 17/06/2014 , 287196 SCN ROU 216533
Monthly Patrak Data: Last Return: 201903 HAZD Waste Disposal : 0.000 (0 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 0, ETP - 0, APCM - 0 Meter Reading - 0, Kilo Litre - 78 Meter Reading - 0, Kilo Litre - 0

16/04/2019 1/5 ( Through XGN ) |
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g — Gujarat Pollution Control Board PCB |d: 25537
@ ( Inspection Report ) - Air Water , Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
One Time Updations
p |- | On South Direction of the location of the Company -
e |- | Electric Company Name (Power Supply) UGVCL
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
p |- | On East Direction of the location of the Company -
p |- | On North Direction of the location of the Company -
0 | - | Production since (Date) or Proposed 25/07/2010
p |- | On West Direction of the location of the Company -
g | - | Nos of Stacks ( Flue Gas & Process) 0,0
k |- | Recycler Registration Valid ?? N.A
General Observation
a | - | Isthe Industry in Operation ?? No.
a |- | ROFileNo GNR-764
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHS) than CCA-Qty | No.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Air Related
a | - | Fuel Type confirmitivewith CCA ? Yes
b |- | Av. Fuel Consumption EXCEEDING CCA limits No.
c |- | APC Measures confirmitive with CCA conditions ?? Yes
d |- | ALL APCMsarein operation No.
e |- | SMF availability Provided
f | - | Thick Smoke observed in Flue Gas/Processes ?? No.
g |- | ph of Scrubbing Media as per requirement ?? Yes
h |- | Ultimate Disposal of Scrubbing Media Re-Use
i |-|Nosof Samples: Stack & Ambient 0,0
Remarks

Site Observations during Inspection

PCB-ID: ( 25537)

16/04/2019 2/5( Through XGN )
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P— Guijarat Pollution Control Board | PcBId: 25537 |
\ %' ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Unit was visited with respect to HO Letter No. GPCB/CCA-GNR-514/1D-25537/494314 dated 12/02/2019 i.e.
notice of direction issued by board for the reason mentioned therein. During visit unit was found not in operation.
It had one hot mixed drum plant and one hot mix batch plant found not in operation. Source of water supply was
from own bore well. Cyclone and bag filter was provided as an APCM with SMF and stack to batch type hot mix
plant. LDO/Diesel/Gas/FO was used as fuel in batch type hot mix plant. During visit batch mix plant and APCM
were found not in operation. It had provided water scrubber as an APCM with old drum type Hot Mix Plant.
HSD/FO was used as fuel in it. Hoppers were found covered during visit. Conveyor belts were found totally
covered in newly Gl sheet covered box type chamber and at entrance of said chamber green net was also
provided, Fixed water sprinkling system and about 20 feet height barricade wall with help of new GI Sheet in
periphery of unit (about 8-10 feet compound wall and it was raised by new G.I. sheet to about 20 feet) was
observed during visit. It had provided barricade surrounded plant. The height of heap of raw material stored in
premises was also found in proper level i.e. below the height level of barricade wall height. It had one DG set as
standby. No stock of used oil was found during visit. It had obtained the CCA with validity up to 03/11/2020.
Taken photographs during visit were uploaded on XGN. Necessary written instruction was given to contacted
person during visit and informed him for compliance of the same reply could either on XGN or sent written reply
to board’ s office or sent by mail.  [401]-15/04/2019

~ RO Comments/Reply :Action as per IR-16/04/2019

W.C Notings:

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

YAlsld UM £l Wellod Gltd Al HAA B UG $cll Welloz U AUSEAL scll UEMRL (aaletl AUltall
QAR stdeHud uciaal

Compliance Observed in this | nspections.

16/04/2019 3/5 ( Through XGN ) |




e— Gujarat Pollution Control Board
{ @r ( Inspection Report ) - Air Water , Hazardous

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 25537

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

LSIRatl MAHYRL dUHoll ’AR( A dRgell wustl WsH (A3e scll YgMLell
sRaUle HAA B, B WodA Welloz UG Sl AR scll UENRL [(RaunAlell AUltall

were decrease the height of stack of raw material as per instruction.”We were
changed bag filters before two month to prevent air pollution. (01/02/2019)

511908(24/01/19)

Partial Compliance

Aol Ylisld A Ads At (Eatet uR flot fle) AGU wx A

R3suol WalleSs scll,; 22227 2277 2297 29222227 22777 297222727

P00°°°°°° 7?7 070070 2?2, ??7°°7°°7°°7° 2777 ??°°7°° ??°2°°°°7°7°°7

................... , fEL0LCCL 000 €000 CLCO0000C0S

were already made brick compound wall in all direction of plant. Also fix green
net on compound wall in the south west direction. As per your instruction, we
are start to fixing Fix bericat wall ( Galvanize Sheet) instead of green net
which work will be completed in next three months. (01/02/2019)

511908(24/01/19)

Partial Compliance

A wliladell @atctell G Ads dleell Gugsdl A wuicll.; We were

decrease the height of steck of raw material as per instruction. (01/02/2019)

511908(24/01/19)

Partial Compliance

AU Yl sHHloS Lellozal dR§ %l $0cAR Aceal Alot olle ol s s3ct B, %
Rl worulell 30y UAA B, Aal VR sAcdl.; We were repaired the
damaged green sheet. (01/02/2019)

511908(24/01/19)

Partial Compliance

Yetsld AHA Wllod ol olall HAA % A3 sl dlsal 2l s:¢l; Plant
operation will start from 02.02.2019 evening (01/02/2019)

511908(24/01/19)

Pending ' Reminded AGAIN

HIRS dal atlils uatsl XGN GUR [alfld udl aude sal dat wgllell
25l WsHML [RaMdud sucdl.; All monthly and yearly returns filled
regularly and water sprinkling done on daily basis in the plant. (01/02/2019)

437484(11/05/17)

Partial Compliance

3) dlRAdg] sl HleR stadd 53 Wl curviell 38S sacdl; Borewell

flowmeter was already installed and start to maintain record of water usage.
(23/04/2016)

385558(16/04/16)

Partial Compliance

?) Geuleat 5121 A3 UA A 1L 52<ll.; We will start production after we
getting the CCA. (23/04/2016)

385558(16/04/16)

Partial Compliance

1) Market order ot 8lcltell Welloz AUY ol URg AsHoll s (ALUML)
lsts oLl Green Net QA3 otell 2 ollsl ¥t A@s st yal 524 ;
We were fitted the green net in the remaining area. (23/04/2016)

385558(16/04/16)

Partial Compliance

16/04/2019 4/5 ( Through XGN )
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Gujarat Pollution Control Board
(Inspection Report ) - Air,Water ,Hazardous

| PCBId: 25537

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (25537)

A Sample Details

B Process Stacks

C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | MainLine Engine 15 Hot Mix Plant YES SCR,WSP Furnace Qil 60.0 L/Hr. Not in operation
2 |D.G. Sets 9 N.A N.A Diesdl 10.0 L/day
D Details about Hazardous Waste Management :
Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 | Used or Spent Oil | -51 0.010-M.T | COL,STO,RRE, TRA
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |Hot Mix Material for Road Construction 27000.000 27000.000 - M. T 0.000|August 12- nil, Sept. 12- nil,
October 12- 17540.7 MT
F Raw material :
Sr Raw Material Name Capacity - Unit / Month
1 |Bitumen 1050.000 - M.T
2 |Black Trap Aggregates 27000.000 - M. T
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day)| WC:11.000 | WWG : 2.000 Water Source Remark
1 | Others..... 4.200 1.000 Borewell
H Solid Waste

I nspection Team :

S.R. Patel,SO - S.S.Jayaswal,SO

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(S.R. Patel,SO )

16/04/2019

5/5( Through XGN )
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TAKEN PHOTOGRAPHS DURING VISIT OF M/s. BHAGIRATH ASSOCIATES ON
11/04/2019 GPCB ID- 25537

(A) PHOTOGRAPHS SHOWING OF PROVIDED BARRICADE WALL IN PERIPHERI,
COVERED HOPPER, CONVEYER BELTS COVERED IN BOX TYPE CHAMBER,
RAW MATERIAL HEAP STORED IN REQUIRED LEVEL HEIGHT

W \\H‘ “
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- GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN

-] Sector-10-A, Gandhinagar 382 010

N A Phone : (079) 23222425

A\ |/ 4 (079) 23232152

GPCB Fax : (079) 23232156

_ _ Website : www.gpcb.gov.in
NO.GPCB/CCA-GNR-514 /1D:-25537/ /Date:  /09/2019

To,

M/s. Bhagirath Associates,

Survey No. 27, Village: Thakor Na Mosampura,
Dehgam Bayad Road,

Tal: Dehgam, Dist: Gandhinagar.

Sub: Notice of direction issued under the Air (Prevention & Control of Pollution)
Act-1981
Sir,

During inspection on 24/01/2019. the officers of the Board had noticed that some of
air pollution control measures werc not taken. Plant was not in operation, so GPCB had
issued notice of direction under the Air (Prevention & Control of Pollution) Act-1981. on
dated 12/02/2019 for the reasons mentioned there in.

Considering remedial actions & Polluter Pays Principle for past non-compliances
under the Air (Prevention & Control of Pollution) Act-1981. it is decided by the Board Lo
impose Interim Environmental Damage Penalty and teavy of Rs. 3,56.250/- (Rupees three
lac fifty six thousand two hundred fifty only) from you.

Therefore. vou are dirccted to submit Rs. 3.56,250/- (Rupecs Three lac fifty six thousand
two hundred fifty only) through RTGS/NEFT within 15 days. (RTGS details are enclosed as
an Annexture-1). You submit proof of submission through RTGS /NEFT via uh-gpeb-
gana‘d'gujarat.gov.in.

Further. vou are directed to submit a Bank Guarantee of Schedual-! bank for one year
period of Rs. 1,00,000/- (Rupees one lac only) undertaking for compliance of consent to operate
conditions & to operate APCM cfliciently in future.

Failure to no submission within 135 days Board will compel to take further actions under
the provisions of Air (Prevention & Control of Pollution) Act-1981.

For and on behalf of
Gujarat Pollution Control Board

£ )

a1 M
(Dip—?lg Tank)
Unit Head
Enclosure-Annexture-1

Clean Gujarat Green Gujarat
1SO-9001-2008 & ISO-14001 - 2004 Certified Organisation



RTGS dctails are:-

Annexture-1

A | Name of Payee GUIJARAT POLLUTION CONTROL BOARD |
B | Bank Account Number 10325062238

C | Type of Account CURRENT

D | Bank STATE BANK OF INDIA ]
E | Branch GANDIIINAGAR ZONAL BRANCII

F

Branch Address

SECTOR-10 /B. IN FRONT OF NEW|
SACHIVALAYA. GANDHINAGAR-382010

G

II'SC Code

SBINQ0OO1355




